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3272. SHRI ARVIND NETAM : 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to siu:c : 

(a) t k  arca of forest land illegally 
d d d  in Madhya Pradesb during 
the lut two years; 

(b) the average of forest land in the 
State previously and the extent upto 
aihicb farest has declined; and 

(c) tb number of cases for illegal 
felliq d trees reported during the 
last year aad the action taken in this 
retrrd? 

THE MIMSTER OF STATE OF 
THE MINISTRY OF ENVIROK- 
MENT AND FORESTS (SHRI 
KAMAL NATH) : (a) to (c) The in- 
formttloa is k i  coUectod from the 
Sutc Oowramcnt and will be laid on 
the Tabla of the House. 

- - - - -- - - 
Devekpamt .I h d h  sy- or 

3273. PROF. RASA SISGH 
RAWAT : will the Minrster of 
HEALTH 4 N D  FAMILY WEL- 
FARE be pleased to state : 

(a) the amount spent by the Ge 
vernment for the development of 
various Indian systems of medkines 
during last three years; year-wise; 

(b) thz steps being d e n  by the 
Government to promote Ayurvedic 
system of medicme; and 

(c) the reasons for neglecting A~ur- 
vedic system of medicine in compari- 
son to the allopathy system of medi- 
cine ? 

THE MlNISTER OF STATE IN 
THE MIA!UTSTRY OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
D. K. THARADEVI SIDDHA- 
RTHA) : (a) Thc amount spent by 
the Government of India for tbc &ve- 
lopment of various Indian System of 
Medicine is as under : 


